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Urban Welfare Extension Prejocts

3680, Shri Ram Krishan Gupts: Will
the Minister of Education be pleased
to state:

(a) the number of welfare extension
projects (urban) opened so far (State-
avise) and names of places; and

(b) the number and names of wel-
fare extension projects (urban) to be
opened during the remaining period
of the Second Five Year Plan (State-
wise)?

The Minister of Education (Dr.
‘K. L, Shrimall): (a) Fifty. A state-
sment indicating the places where the
projects have been opened is laid on
the Table. {[See Appendix VII; an-
nexure No. 75].

(b) Fifty. The location will depend
on the selection of the places where
the applicant institutions may like to
establish the projects.

Rifie Shooting Clubs in Punjadb and
Rajasthan
Shri Ram Krishan Gupta.
3861, Sardar Igbal Singh:
Shri Daljit Singh:

Will the Minister of Home Affairs
‘be pleased to siate the names of the
places in Punjab and Rajasthan where
rifle shooting clubs are functioning?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
The information is being collected and
will be laid on the table of the House
in due course.
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countries for ummt“‘
grammes since 1956 (year and coumn-
try-wise) is laid on the Table. [Sea
Appendix VII; annexure No. 76].

Land OCustonws

3663, Shri Ram Krishan Gupta:
Will the Minister of Finance be pleas-
ed to state the total amount of land
customs collected during 1988?

The Minister of Finance (Shkrl
Morar}i Desai): Rs. 283 lakhs,

Quarters for Army Persounel

3684, Shri D. C. Sharma: Will the
Minister of Defence be pleased to
refer to the reply given to Unstarred
Question No. 2107 on the 6th Sep-
tember, 1958 and state:

(a) the further progress made so
far in building quarters for the other
ranks of the Army; and

(b) the total amount spent upto the
31st March, 1969?

The Deputy Minister of Defence
(Sardar Surjit Singh Majithia): (a)
Projects for provision of accommoda-
tion for 235 married Other Ranks
have been administratively approved
since the 16th September, 1958. Out
of these projects, one project catering
for provision of accommodation, for
100 married Other Ranks was releas-
ed for execution during 1958-89, and
another for 89 married Other Ranks
has been released during 1059-80.

(b) It iz not known at this stage
what amount hag been spent on
quarters for married Other Ranks
alone, up to the 31st March, 1850, as
accommodation for all ranks is in-
cluded in the projects released dur-
ing 1958-859.

Educational Institutions n Himachkal
Pradesh

3665, Shri D. C. Sharma: Will. the
Minister of Eduoation be’ pleased to
state:

(a) the number of educational insti-
tutions in Himachal Pradesh to which
financial agsistance was given by the
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so far separatsly: and

¢b) the grants given.to each insti.
tution?

The Minister of Education

K. L. Shrimall): (a) and (b). Am
of Rs. 1427 only was sanctioned to
Vallabh Mahavidyalaya, Mandi during
1987-88. No grant hss been given
during 1988-89 so far.

Social Service Camps in Punjad

3688. Shri D. C. Sharma: Will the
Miunister of Education be pleased to
state:

(a) the number of Social Service
Camps which were organised with the
help of the Central Government in
Punjad State during 1958-59; and

(b)\the total amount spent and the
number of participants, both boys and
girls?

The Minister of Education (Dr.
K. L. Shrimali): (a) 137 Camps.

) ®Amount No. of participan
Spent Boys Girls .Toul

Rs. 240,024 96 8,936 1,964 10,900

Note.—*The figure given for expen-
diture is liable to revision on
settlement of audited accounts

Income-tax cases
3887 Shri D. C. Sharma:
‘| Shri Paljit Singh:

Will the Minister of Fimanoce be
pleased to state:

(a) how many cases of Income-tax
were admitted in the Punjab High
Court and the Tribunal during 1957-
S8 and 1888-59, year-wise; and

(b) the number of those cases dis-
posed of uptill the 31st March, 1959?

The Minister of Fiance (Shri
MNerar)i Demi):

1957-38 1958-39

In  Punieb

(‘) &w . (74 [ 13

(2 In Inmm:

Tribunal . . 1011 47
(® () By High Court . 19

(@) By Tribunal . . 668

Archasological Sarvey in Pombay

3668, Bhri Papgarkar: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether the survey of ancient
temples and places of archaeological
and historical importance has been
completed in Bombay State; and

{b) whether Government bhave

finalised the list of monuments of
national importance in that State?

The Minister of Scientific Research
and Cultural Affairs (Shri Homayes
Kabir): (a) Yes, Sir.

(b) No, Sir.

Ancient Temples In Bombay State

9560, Bhri Pangarkar: Will the Minis-
ter of Scientific Research and Cultu-
ral Affairs be pleased to state what
steps have been taken recently to
preserve the ancient temples of na-
tional importance in the Bombay





